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Food Adnitecation

1807. Shri Jhulan Simka: Will the
Mmistero{ledthbeplmdtordc
to the reply given to Slarred Ques-
tion No. 845 dated tHe 21st August,
1958 and state whethier Government
have any proposal under considera-
tion to make the implementation of
the Prevention of Food Adufferstiof
Act more effective and to call for
more vigorous measures with a view
to eppreciably reduce the incidence of
food adulteration?

The Minister of Health (Shn
Karmarkar): The implementation of
the Prevention of Food Adulteration
Act, 1954 (37 of 1934) is the responsi-
bility of the State Governments. A
Statement showing the substance of
the replies received from the various
State Governments is laid on the
Table of the Sabha. [See Appendix
III, annexure No. 78]}.

Raliway Board

Shri Kuahan:
“”'{sm T. B. Vittal Rse:

Will the Minister of Rallways be
pleased to state:

(a) how many Class I officers in
senior administrative grade apart from
the Members of the Railway Board,
have been in the office of the Board
for more than five years;

(b) the reasons for retaining them
in the Railway Board for such a long
time; and

(c) whether there are any rules
governing the retention of these si-
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ceérs in such posts for such long
periods?

The Deputy Minisier of REaflways
(8hri Shahnawas Kbhan): (a) One.

(b) The officer has been refained
in the public interest.

(c) Apart from certalh tenure posts,
no rule has been lid down specify-
ing a period for which an officer
should be appointed in the office of
the Railway Board.

“Rabi Campeaign”

1809, Shri Nek Ram Negi: Will the
Minister of Food and Acﬂcultnre be
pleased to state:

(a) the total additional expendi-
ture incurred on the last “Rabi Pro-
duction Campaign”; and

(b) the total increase in food pro-
duction achieved due to this cam-
paign?

The Minister for Agriculture (Dr.
P. 8. Deshmukh): (a) The information
has been called for from the parti-
cipating States angd will be coveyed
to the House when received.

(b) The total increase in production
of Rabi foodgrains was about 3-2
million tons during 1958-59 over the
average production f0r the last three
years ending 1957-58. The increase
was due to the Rabi Campaign and
favourable weather and c¢f6p ~condi-
tions.

Movement of Goods

1810, J Shri Pangarkar:
"\ Shri Daljit Singh:
Will the Minister of Rallways be
pleased to state:

(a) the steps taken by Govern-
ment to improve the movement of
goods on various Railways during the
period from the 1st August, 1059 to
the 31st October, 1988; and

(b) the perceniage of increhse in-
come in comparison to last year for
the corresponding period?

The Deoputy Minister of Rallways
(8hri 8. V. Ramaswamy): (a) The
steps taken to improve the movement
of goods on various railways during
the period under review are mainly
as follows:

(i) Instruction of Express or Fust
Goods Services  including
Quick Transit Service and also
of Crack Specials on several
sections.

(ii) Increased supervision and con-
trol so as to ensure right time
starts, free reception of trains,
supervision on the rusilling of
work and van goods trains,
expedifious placements of in-
ward wagons, improvemestt
in loading etc.

(iii) Intensification of block load
movements, wherever neces-
sary.

(iv) Provision of line and yerd
capacity works.

The sustained drive to speed up
movement generally, which has been
on for the last few years was kept
up. :

(b) The percentage of increased in-
come from goods traffic during the
period from the 1lst August, 1955 %
the 31st October, 1959 in comparison
to the corresponding period oY the
last year is 8.8.

Power Houses in Bombay State

1811, Shri Pangarkar: Will the Min-
ister of Irrigation and Power be pleas-
od to state:

(a) whether the Bombay Govemn-
ment have approached the Centrsl
Government for permission to estad-
lish three more Power Houtes viz.,





